
CENTRATj  kDMTNTSTRATTVF TRTBUNL 	PRINCIPAL BENCH 

CP 230/2003 in OA 629/2003 

New Delhi, this the 18th day of August, 2003 

Hon'hle Sb. V.K.Majotra, Member (A) 
Honthle Sb. Xuldip Singh, Member (J) 

1. Jagdi.sh Parkash 
S/o L.ite Mangli Rrn 
B-51/2D, Kali Ban Marg DIZ 
New Delhi. 

.ptit.ioncr 
(By Mvocate Sb. Deepak Verrna) 

V E R S U S 
Sb. B.K.Mishra 
Chairman., Staff Selecticn Commission 
CGO Complex, Block - 12 
Loch Road, New Delhi. 

Sh. D.C.Gupta 
Secretary 
Deptt. of Expenditure, MOF 
North Block, New Delh .i - 110 001. 

Respondents 
(By .dvocate Sb. R.P.Aggarwal) 

0 R D E R (ORAL) 

Shri V,JLMajotra. 

Ld. 	counsel of the petitioner states that 

respondents have passed the orders in compliance of 

the directions of this Court and as such he is not 

pressing the present. CP. 

2. CP is c1isDose of s not. orssed. ....................-.. 	..... 

(Ku dip Singh) 	 (V.K.Majotra) 
Member (Cr) 	 Member (A) 

/vks / 


